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Defective Case Register from 2024-08-02 to 2024-08-02

Advocate for

Date of

SI.NO.|Filing No Petioner/Caveator objection Defects as per S.R.
o susiaTa  aneas. ERECEIT SIOVING SERVCORY To
BLAPL/23060/2024 |HARICHANDAN 02 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D. PRAINA SARITA  12024-08. |-PROVISION OF LAW NOT FURNISHED
2 |CMAPL/33097/2024 |MOHANTY 02 |ONTOPOF CAUSE TITLE.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
3 CONTC/32886/2004 ADV. 00 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
4 D-WP(C)/32947/2024 MOLIAPATR A 0
1.Paragraph serial no.in affidavit declaration is
not correctly furnished.
D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO
5 BLAPL/23087/2024 DEBASHIS MITRA 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
6 D- DEEPAK KU 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23120/2024 |SAHOO 02
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7 E'L APL/23164/2024 %I%E%I;?NTA (2)(2)24'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
DEBASISH 2024-08- |1.Period of Delay 11 days. 2. Court Fee Rs.
8 D-MACA/32593/2024 PATNAIK 02 12,500/- payable. Not paid
, o SaRATIUMAR 202805 CRECHITT SHOWING SER COPY TO
BLAPL/22962/2024 |JENA 02 ' :
2024-08- |0-RECEIPT SHOWING SERV.COPY TO
10 D-CRLA/22966/2024 |SOUGAT DASH 02 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO
11 CONTC/32914/2024 ADV. 0 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23165/2024 MAJHI 02 : :
P RAMAKRISHNA |2024-08- |1.Receipt Showing Serv.copy To CT not Filed.
13 D-WP(C)/32565/2024 PATRO 02 2.Receipt Showing Serv.copy To Ag not Filed.
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6-RECEIPT SHOWING SERV.COPY TO

14 D-WP(C)/32820/2024 JASHOBANTA 2024-08- |/ AG/CG/IT/CT/ETC.NOT FILED.
DASH 02
Some lines of annex. 4 are not legible.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
15 D-WP(C)/32414/2024 CHANDRA 02 7-VAKALATNAMA NOT PROPERLY
PRADHAN STAMPED,EXECUTED,ACCEPTED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

16 D-WP(C)/33021/2024 Ig\[{IEI?\IL KUMAR (2)824_08_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED

D- 2024-08- ON TOP OF CAUSE TITLE.
17 DR. SUJATA DASH 11-NEAT,LEGIBLE ATTESTED
ABLAPL/23061/2024 02 ANNEXURES NOT FILED.
14-NOT PROPERLY INDEXED.
Page no.10 not neat and legible.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

18 CONTC/32879/2004 ADV. 02 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08-

19 D-WP(C)/32955/2024 MOHAPATRA 02 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- BIJAYA KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

20 ABLAPL/23123/2024 BEHERA 1 02 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

21 D-WP(C)/32901/2024 KSHIROD KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ROUT 02
. b I KOG 2zcon. SRECHPT SHONING S O 0
BLAPL/23001/2024 |MISHRA (3) 02 : ’
6-RECEIPT SHOWING SERV.COPY TO
MANOJ KUMAR 2024-08-
23 D-WP(C)/33012/2024 MOHANTY 02 AG/CG/IT/CT/ETC.NOT FILED.
o D- RAMAKANTA 2024-08- %ZJEIEIISSEIEI{]};[I;ICE CERTIFICATE NOT
BLAPL/23023/2024 |[MISHRA 02 :
25 D-WP(C)/32769/2024 |SAKTIDHARA 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
MISHRA 02 AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT

IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

Affidavit not signed by the filing advocate .

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
26 CONTC/32778/2004 ADV. 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
S L AMBODOR 502408 [AG/CG/T/CT/ETC.NOT FILED.
BLAPL/23141/2024 |ACHARI 02 1.provision of law not correctly furnished on the
top of the cause title.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
28 CONTC/32711/2024 ADV. 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN 2024-08-
29 D-WP(C)/32967/2024 MOHAPATRA 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
30 D- SAMBEET 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23129/2024 |PATTANAYAK 02
1.page nos.7,16, 17 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DURGESH 2024-08- |11-NEAT,LEGIBLE ATTESTED
3 [D-WR(C)/32802/2024 |\ ARAYAN RATH |02 ANNEXURES NOT FILED.
Anx.6 not legible.
6-RECEIPT SHOWING SERV.COPY TO
BIPIN KUMAR 2024-08-
32 D-WP(C)/32608/2024 NAYAK 0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-
33 D-WP(C)/32192/2024 NARAYAN RATH |02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
34 D- PRAVAT RANJAN  2024-08- NUMBER NOT INDICATED WHEREVER
CRLMC/23006/2024 |[SUTAR 02 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. Synopsis and date chart not mentioned in
index page. 2. page no.15 not legible. 3.
Certified copy of annex- 1 not filed.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
35 CONTC/32642/2004 ADV. 00 AG/CG/IT/CT/ETC.NOT FILED.
36 D- AMITAV TRIPATHY |2024-08- |3-AUTHENTICATION FEE IS DEFICIENT.
CRLLP/23016/2024 02




AU FEE Rs 1.10p not paid

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ANIL KUMAR 2024-08- [7-VAKALATNAMA NOT PROPERLY
37 D-WP(C)/32915/2024 BEHERA 02 STAMPED,EXECUTED,ACCEPTED.
RS 50 /- NOT FILED IN V. NAMA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
33 D- BRAHMANANDA |2024-08-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/23050/2024 |TRIPATHY 02 ANNEXURES NOT FILED.
Page no. 16 and 17 not neat and complete.
0 D AMLAN SHAKTI 1202408 (000 2ol ot b ED,
BLAPL/23097/2024 |PAUL 02 : )
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
40 CONTC/32919/2024 ADV 00 AG/CG/IT/CT/ETC.NOT FILED.
a D NITYANANDA  12024-08- 0 S 0 S L ED,
BLAPL/22986/2024 [MOHAPATRA 02 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUBHRANSU ) e
42 D-WP(C)/32935/2024 BHUSAN 2024-08- |1.Writ petition is not co‘rrectly adfiressed to.
MOHANTY 02 2.Annexure mentioned in cause title of Writ
petition is left blank.3.Date mentioned in
Annexure-2 does not tally with averment of
Writ petition and index
6-RECEIPT SHOWING SERV.COPY TO
MALLICK BEBRAT |2024-08-
43 D-WP(C)/32725/2024 SMURTIRANIAN 102 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
44 D-WP(C)/32976/2024 |SUJATA MOHANTY 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
45 D- KSHIROD KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/33069/2024 SAHOO 02 | DEFICIT AUTHENTICATION FEE OF RS
0.25 /- NOT FILED
SANDHYARANI 2024-08- |Year of the case mentioned in the index under
46 D-WP(C)/32646/2024 PANI 02 annexure 5 not tally to annexure 5.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
2024-08- IN CAPITAL LETTERS/ENROLMENT
47 D-WP(C)/32747/2024 | ANIRUDHA DAS 02 NUMBER NOT INDICATED WHEREVER

SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

48 D- BIBHUTI RANJAN |2024-08-

BLAPL/23112/2024 [MOHANTY 02 1. According to Index Xerox copy of FIR in
Annex-1 not mentioned in the petition.Seal of
the Jail authority not legible. in v.nama
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

o D SuBODI KUMAR 202805 CRECHTTSHOWING SERY Py To

ABLAPL/23122/2024 MOHANTY 02 : :

Age of the deponent on affidavit not tally with
cause title.
50 D- JAGAJIBAN 2024-08- |Put up for S.R. after filing of C.Copy of the

RVWPET/33138/2024 PRADHAN 02 impugned Order

2024-08- 6-RECEIPT SHOWING SERV.COPY TO
51 D-WP(C)/32963/2024 |SANJIB MOHANTY 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
52 D-WP(C)/32959/2024 MOLAPATR A 02
Annexures are not correctly exhibited.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
53 D-WP(C)/32945/2024 MOLIAPATR A 0
Affidavit declaration of paragraph serial no. is
not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-
54 D-WP(C)/32806/2024 NARAYAN RATH 102 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA 2024-08-
55 D-WP(C)/32992/2024 MOHANTY 0 AG/CG/IT/CT/ETC.NOT FILED.
. b ann xRN 202an RECHITSTONING SERVCORY 10

ABLAPL/23069/2024 BEHERA 02 : :

DILLIP KUMAR 2024-08- |.Receipt Showing Serv.copy To School and
>7 D-WP(C)/33010/2024 MOHAPATRA 02 Mass Education not Filed.
. D sarekRUsie  202an CRECHITSTOWING SERVCOPY 10

ABLAPL/21996/2024 DASH 02 : :
6-RECEIPT SHOWING SERV.COPY TO

59 D- PRASANTA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/22953/2024 [KUMAR NANDA |02

1. Page nos 17, 18 not legible.
AKSHAYA KUMAR |2024-08- |1.Period of Delay 31 days 2.Court Fee Rs.
60 |D-MACA/32566/2024|p, 7y 02 5,000/- payable Not paid
6-RECEIPT SHOWING SERV.COPY TO
o D- PRAVAT KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23075/2024 |[NAYAK 02

Synopsis and date chart not alphabetic page
marked.




6-RECEIPT SHOWING SERV.COPY TO

D- LAXMINARAYAN |2024-08-
62 BLAPL/22974/2024 |PATEL 02 AG/CG/IT/CT/ETC.NOT FILED.
. b ki NN 202an RECHITSHOWING SERVCOPY 10

ABLAPL/23078/2024 DASH 02 ' :

D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO

64 ABLAPL/23193/2024 PRATIK NAYAK 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
s D- DV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CMAPL/33014/2024 02 1.DEFICIT AUTHENTICATION FEE OF RS

2.25 /- NOT FILED
6 D PRASANNA 202408 (i cr s ONOT FILED.

BLAPL/23113/2024 | KUMAR MISHRA |02 : :

6-RECEIPT SHOWING SERV.COPY TO
o D AJAYAKUMAR  2024-08. [AG/CG/IT/CT/ETC NOT FILED.

CRLMC/22965/2024 PRADHAN 02 Synopsis and date chart not mentioned in index
page.
6-RECEIPT SHOWING SERV.COPY TO

68  [D-WP(C)/32694/2024 SYANARANIAN - 2024-08-1\ = 51T/ T/ETC.NOT FILED.
SETHI 02
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
69 CRLMC/23037/2024 AMLAN MOHANTY 0 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
70 D-CMP/33004/2024 [DAMODAR PATRA 02 AG/CG/IT/CT/ETC.NOT FILED.
- omas aoan RECHITSHONING SERVCORY 10
ABLAPL/23029/2024 |SAHOO 02 ' :
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
72 D-WP(C)/32882/2024 CHANDRA SAHU 102 AG/CG/IT/CT/ETC.NOT FILED.
ASWINI KUMAR  |2024-08- |Hologram of adv welfare fund Rs-50.00 not
73 D-WP(C)/32878/2024 DASH 00 paid
Enrolment Number Not Indicated Wherever
DEBAKANTA 2024-08- .. .
74 D-CMP/33031/2024 MOHANTY 02 Slgpgmre Of Such Advocate Appearing In The
Petition
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
75 D- SOUMENDRA 2024-08-

CRLREV/23035/2024 [PATTANAIK 02 1-Good ground certificate not furnished, 2-
Paragraph nos.mentioned in declaration seems
wrong
6-RECEIPT SHOWING SERV.COPY TO

BHARAT KUMAR |2024-08-
76 D-WP(C)/33027/2024 MISHRA 02 AG/CG/IT/CT/ETC.NOT FILED.
77 D-WP(C)/32794/2024 SIDHANT DWIBEDI 2024-08- |Age of petitioner differs from the age of
02 deponent.




KUNAL KUMAR 2024-08- |.Receipt Showing Serv.copy To School and
78 D-WP(C)/32997/2024 SWAIN 02 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  2024-08. [AG/CG/IT/CT/ETC NOT FILED.
79 D-WP(C)/33013/2024 MOHAPATR A 00
1.Paragraph serial no. in affidavit declaration is
not furnished correctly.
6-RECEIPT SHOWING SERV.COPY TO
LALITENDU 2024-08-
80 D-WP(C)/32764/2024 MISHRA 02 AG/CG/IT/CT/ETC.NOT FILED.
. v T AR omror. SRECEITSHOWING SERCONY 10
BLAPL/22755/2024 |[NATH 02 ‘ ’
o D DEEPAK KU 2024-08- (00 Lo N OTFILED,
BLAPL/22980/2024 |SAHOO 02 ‘ )
6-RECEIPT SHOWING SERV.COPY TO
83 D-WP(C)/32761/2024 %IiI;AS CHANDRA (2)(2)24—08— AG/CG/IT/CT/ETC.NOT FILED.
Page 13 and 14 not legible .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
84 [D-WP(C)/32974/2024 oo p ol ANANDA [8024:08-5 v ERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
85 D-WP(C)/32773/2024 SUKANTA KUMAR 12024-08- AG/CG/IT/CT/ETC.NOT FILED.
DALAI 02
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
.6 D- JAGAMOHAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/22752/2024 |PATTANAIK 02 1. Page nos. 12 to 16 not legible. 2. Annexure- 1
not mentioned on the top of the page no-10. 3
Authentication fee Rs. 3.85/- to be paid.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
87 D-WP(C)/33009/2024 |AGNI SIKHA RAY 02 AG/CG/IT/CT/ETC.NOT FILED.
s D SUNILKUMAR 200408~ (10 o o n NP RILED,
BLAPL/23024/2024 |PANDA 02 ‘ )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
39 D- SATYABRATA 2024-08- ANNEXURES NOT FILED.
BLAPL/23152/2024 |PANDA 02

1. Synopsis and date chart not properly reflect
in the index. 2.page nos 8,9, 12 not neatly
legible.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- ASHIS CHANDRA |2024-08-
90 20-VERNACULAR CERTIFICATE NOT
ABLAPL/23051/2024 RATH 02 FURNISHED.
BLAPL/22987/2024 MOHAPATRA 02 : :
6-RECEIPT SHOWING SERV.COPY TO
SABYASACHI 2024-08-

92 D-WP(C)/32643/2024 MISHRA 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SHRI SATRUGHNA (2024-08-

93 D-WP(C)/32662/2024 DASH A 02 1.writ petition is not correctly addressed to.
2.Capital letter of the counsel not furnished in
capital letter in vakaltnama

ARUPANANDA 2024-08- .

94 D-WP(C)/32853/2024 GOSWAMY 02 Annexure -1and -4 not legible

6-RECEIPT SHOWING SERV.COPY TO
PRAKASH KUMAR |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

95 D-WP(C)/32883/2024 MISHRA 02
date stated in prayer goes not tally with the date
in annexure 6

06 - BIBEKANANDA  |2004-08- 6,y 1 CTETCNOT FILED, |

RVWPET/32594/2024 BHUYAN 02 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
- survaaNTs  tmcas. [ENEATLEGIBLE XITESTED
BLAPL/23159/2024 |DWIBEDI 02 :
side of the page nos. 8 , 10 are not neatly
legible.
6-RECEIPT SHOWING SERV.COPY TO

03 D-WP(C)/32623/2024 Tyotirmay Gupta 3(2)24—08— AG/CG/IT/CT/ETC.NOT FILED.
page 26 not legible
6-RECEIPT SHOWING SERV.COPY TO

99 |D-WP(C)/32765/2024 AVIIIT PATNAIK |22+ 08 AG/CGITICT/ETC.NOT FILED.

Page no 21 is not legible .
0o |2 IYOTIRMAYA 202408 (00 G CTETCNOT FILED.
CRLREV/22874/2024 |SAHOO 02 : :
01 |2 SUSHANTA 2024-08- igfccc}%gcsfl/{&vgggflgﬁ\égow o
BLAPL/23028/2024 | KUMAR JOSHI 02 : :
6-RECEIPT SHOWING SERV.COPY TO
SATYABRATA 2024-08-
102  |D-WP(C)/32894/2024 SENAPATI 02 AG/CG/IT/CT/ETC.NOT FILED.
103 |D- ARJUNA CHARANA|2024-08- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/22963/2024 |BEHERA 02 AG/CG/IT/CT/ETC.NOT FILED.




9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08-
104 BLAPL/23054/2024 DEBASNAN DAS 02 8-CAUSE TITLE NOT IN ORDER.
1. Page no.4 not available in the BAIL
petition.2. Occupation of the deponent on
affidavit not furnished.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
105 | D-WP(C)/32824/2024 g/sfleK KUMAR 3324'08' AG/CG/IT/CT/ETC.NOT FILED.
In affidavit serial no. 2 in place of son of it has
been typed wife of.
106 D- IPSIT AUROBINDO (2024-08- |1. Page no.10 not legible.2. Page no.13 marked
ABLAPL/23057/2024 ACHARYA 02 twice.
6-RECEIPT SHOWING SERV.COPY TO
SHARMISTHA 2024-08-
107 |D-WP(C)/32841/2024 SAMAL 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SHARMISTHA 2024-08-
108 |D-WP(C)/32854/2024 SAMAL 0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA PRASAD  |2024-08-
109 |D-WP(C)/32634/2024 NANDA 00 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
110 ABLAPL/23107/2024 S.S.RAY (2) 02 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08-
111 CMAPL/29999/2024 ADV 00 PETITIONER NO1lc OCCURRED TWICE
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
112 BLAPL/22983/2024 ASIT KUMAR JENA 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
113 |D-WP(C)/32979/2024 "N YANANANDA = 12024-08- 1\~ o1/ T/ETC.NOT FILED.
PANDA 02
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA 2024-08-
114 |D-WP(C)/32991/2024 MOHANTY 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SHARMISTHA 2024-08-
115 |D-WP(C)/32838/2024 SAMAL 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GOUTAM KUMAR |2024-08-
116  |D-WP(C)/32985/2024 ROUTRAY 0 AG/CG/IT/CT/ETC.NOT FILED.
" P sxvreDRs aason RECET SHOWING SERVCORY 10
BLAPL/22955/2024 BAHADUR 02 : :




6-RECEIPT SHOWING SERV.COPY TO

118 |D-WP(C)/32644/2024 [SIDHARTHA DAS  |20>4 087 AG/CGAT/CT/ETC.NOT FILED.
Grounds are not furnished before the prayer
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRAMOD KUMAR |2024-08- |1.synopsis and list of dates and event are not
19 ID-WP(C)/32965/2024 MISHRA 02 alphabetically paginated and also not marked in
index. 2.Legible copy of page-19 and 32 to be
filed.3.Capital letter and enrollment number of
the counsel in vakaltnama not furnished
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
D. ARUN KUMAR DAS 2024-08. |SIGNATURE OF SUCH ADVOCATE
120 | cRLMC/22925/2024 |1 02 APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. Provision of law not furnished in I.A. 2. page
marked not correctly furnished in [.A. petition.
o1 |P- RABINDRANATH 12024-08- 5 S i et F LD,
BLAPL/22943/2024 |PRUSTY 02 : )
P MANOJKUMAR  12024-08- 5 S i O FILED,
ABLAPL/23040/2024 MALLICK 02 : )
D- RAMESH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
123 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22956/2024 MAHARANA 02
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
124 D- SARAT KUMAR 2024-08- |7-VAKALATNAMA NOT PROPERLY
BLAPL/22958/2024 |JENA 02 STAMPED,EXECUTED,ACCEPTED.
Date not furnished in V.nama.
s D GYANARANJAN 202408~ (£ &S e O rL D,
BLAPL/23205/2024 |DHAL 02 ‘ ’
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DURGESH 2024-08- |11-NEAT,LEGIBLE ATTESTED
126 ID-WP(C)/32803/2024 | \ g AVAN RATH |02 ANNEXURES NOT FILED.
Anx. 6 is not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
SAPAN KUMAR 2024-08- ANNEXURES NOT FILED.
127 D-WP(C)/32978/2024 |p 02 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED

Page 15 not neat and legible




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

128 |D-WA/32363/2024 |ADV. S
1.DEFICIT AUTHENTICATION FEE OF RS
2.25 /- NOT FILED 2.V.nama not filed

2024-08- 6-RECEIPT SHOWING SERV.COPY TO

129 |D-CMP/33115/2024 |SUBHAM SHARMA 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

130 |D-WP(C)/32686/2024 RAMA KRISHNA 12024-08-

BISOI 02 .
1.paragraph of writ petn. not correctly
numbered. 2.Annexure-9 is not exhibited.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

131 |[D-WP(C)/32834/2024 %Ii];AS CHANDRA (2)(2)24'08' ANNEXURES NOT FILED.

Page 11 of annex.2 and pagel3 and 14 of
annexure-3 are not legible.

" pananoA e, ERECEI SIOWING SERVCORY o

ABLAPL/23111/2024 |PANDA 02 : :
53 D RABINDRANATH |2024-08- (0 i T ONOT FILED,
BLAPL/23007/2024 |PANDA 02 ' )
6-RECEIPT SHOWING SERV.COPY TO
SAKTIDHARA 2024-08-

134  |D-WP(C)/32770/2024 MISHRA 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

135 D- SAMARENDRA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23170/2024 BAHADUR 02 1.As per Index book marked not properly page
numbers.
DURGESH 2024-08- |.Receipt Showing Serv.copy To School and

136 ID-WP(C)/33035/2024 NARAYAN RATH |02 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DIPTI RANJAN 2024-08-

137 ID-WP(C)/32937/2024 MOHAPATRA 02 1.Affidavit declaration serial no. is not correctly
furnished.2.Address of the petitioner in writ
petition is mismatching with affidavit.

s D PABITRAKUMAR.|2024-08- (i cr o ONOT FILED.

ABLAPL/23110/2024 DUTTA 02 : :
139 |D-WP(C)/32717/2024 BHABANI SAMAL |2024-08- 6-RECEIPT SHOWING SERV.COPY TO
02 AG/CG/IT/CT/ETC.NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

ARUPANANDA 2024-08-
140 |D-WP(C)/32856/2024 |~ cvwanry 0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
141  [D-WP(C)/32970/2024 SARAT CHANDRA  12024-08- AG/CG/IT/CT/ETC.NOT FILED.
SAMAL 02
D. 2024.08. |0-RECEIPT SHOWING SERV.COPY TO
142 | CONTC28612004 ADY- P AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
143 |D-WP(C)/32768/2024 |AVIIT PATNAIK  |20%4087 AG/CGAT/CT/ETC.NOT FILED.
Page no 21 is not legible .
6-RECEIPT SHOWING SERV.COPY TO
(a4 |D- PARTHA SARATHI 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23082/2024 [DAS 02
1.Prayer not furnished in the petition.
6-RECEIPT SHOWING SERV.COPY TO
s - IVUSH PANDA 200408 [AG/CG/NT/CT/ETC.NOT FILED.
RVWPET/32217/2024 02 STATUS OF THE PETITIOER NOT
FURNISHED
b. 2024.08. |6-RECEIPT SHOWING SERV.COPY TO
146 |\ ONTC/32920/2024 APV 0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ANIL KUMAR 2024-08- |7-VAKALATNAMA NOT PROPERLY
147 ID-WP(C)/32918/2024 [p pipp A 02 STAMPED,EXECUTED,ACCEPTED.
RS 50 NOT FILED IN V NAMA
19-UNDERTAKING FOR NON FILING OF
PRASANTA 2024-08-
148 |D-WP(C)/32702/2024 | [/ b MAHALL 102 TRANSLATED COPY NOT FILED
149 P ARABINDA 2024-08- i:gfc(égg/TcsTl/{gT\zlggTslgi\égOPY 1o
ABLAPL/22868/2024 I TRIPATHY 02 : :
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
150 |D-WP(C)/32994/2024 |\ S0y bATR A P
Page no 12 and 13 not legible .
M.PRATAP @ 2024.08. |6-RECEIPT SHOWING SERV.COPY TO
151 |D-WP(C)/32678/2024 PRATAPKUMAR |, AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI  [2024-08-
152 |D-WP(C)/32781/2024 | [\ NTIA P AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.08. |6-RECEIPT SHOWING SERV.COPY TO
153 | BLAPL/23092/2024 SK- ZAFARULLA [0 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D. DURGA PRASAD  2024-08. |[AG/CG/IT/CT/ETC NOT FILED.

154 CRLMC/23025/2024 [PRADHAN 02

1. Paragraph numbers not correctly mentioned
in declaration.

6-RECEIPT SHOWING SERV.COPY TO

DILLIP KUMAR —12023-08- | )1 T/CT/ETC NOT FILED.

155 |D-WP(C)/32987/2024 MOHAPATRA 02

6-RECEIPT SHOWING SERV.COPY TO

DILLIP KUMAR —12023-08- | ) G/1T/CT/ETC NOT FILED.

156 |D-WP(C)/32740/2024 MOHAPATRA 02

6-RECEIPT SHOWING SERV.COPY TO

D- ALOK KUMAR 2024-08-
157 | ABLAPL/23022/2024 MOHAPATRA 02 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
158 | CONTC32890/2024 ADY 0 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ASHOK KUMAR 2024-08- |10-SUBJECT CODE NOT

159 |D-WP(C)/32782/2024 SARANGI 02 FURNISHED/INCORRECTLY MENTIONED

Correct code may be 201100

6-RECEIPT SHOWING SERV.COPY TO

SHARMISTHA 2024-08- |\ G/CGT/CT/ETC.NOT FILED.

160 |D-WP(C)/32837/2024 SAMAL 00

SHARMISTHA 2024-08- |.Receipt Showing Serv.copy To School and

161 |D-WP(C)/32850/2024 SAMAL 02 Mass Education not Filed.

CUNAL KUMAR  h024-08. 6-RECEIPT SHOWING SERV.COPY TO

162 | D-WP(C)/32638/2024 SWAIN 00 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024.0. (6-RECEIPT SHOWING SERV.COPY TO

163 | CONTC/32454/2004 APV- o % |AGICGT/CT/ETC.NOT FILED.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
164 |0 ol moogionns ASIT KUMAR JENA 202495 AGICG/T/CT/ETC.NOT FILED.
BLAPL/23091/2024 |PAUL 02 . .

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SURYA KANTA 2024-08- 17-REFERENCE CERTIFICATE NOT

166 |B1 APL/23154/2024 [PRADHAN 02 FURNISHED.

Rej. order dtd.3-4-2024 not tally with date
chart.

6-RECEIPT SHOWING SERV.COPY TO

DILLIP KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

167 |D-WP(C)/32946/2024 | =10 b oo 02

Paragraph serial no. in affidavit declaration is
not correctly furnished.




SUBASH

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08-

168 ID-WP(C)/32664/2024 ggg}’i?iAKA 02 1.Subject code not furnished. 2.The name of the
counsel in capital letter and enrollment number
in last page of writ petn. not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D. SUSIL KUMAR 2024-08- AU FEE Rs.25 .30 paybie,Rs20.00 paid ,A.fee

169 CRLREV/22754/2024 PATTNAIK 00 Rs.5.30 to be paid under annex-1 2.A.fee
Rs.0.95 to be paid under annex-2 3. Age of the
petitioner mentioned in cause title does not tally
with cause title in 1st page of judgement in Crl.
Appeal No14/2022
6-RECEIPT SHOWING SERV.COPY TO

0 D- SAROJ RANJAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23108/2024 SUBUDHI 02 As per affidavit , w/o not furnished in the cause
title.
6-RECEIPT SHOWING SERV.COPY TO
SHARMISTHA 2024-08-
171 | D-WP(C)/32848/2024 SAMAL 02 AG/CG/IT/CT/ETC.NOT FILED.
7 |- SANDEEPRAJ 200408~ ("0 ot onon NP RLED,
CRLMC/23072/2024 |[PANDA 02 : ’
D. BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
173 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23133/2024 DASPARIDA 02
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

174 CONTC/32842/2024 ADV. 02 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

175 BLAPL/22950/2024 MAHES DAS 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

KRISHNA 2024-08-

176  |D-WP(C)/32885/2024 CHANDRA SAHU |02 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

177 | D-WP(C)/32912/2024 Q}ZI;B KA PRASAD 3(2)24_08_ TRANSLATED COPY NOT FILED

D- MOHENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

178 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22989/2024 MOHAPATRO 02
D- 2024-08- As per standing order no.3 dtd.9-7- 2024,the

179 BLAPL/23000/2024 PRATIK NAYAK 02 name of tbg prosecutrix shall not be mentioned
in the petition.

180 |D- SAMVIT 2024-08- |6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/23197/2024 MOHANTY 02 AG/CG/IT/CT/ETC.NOT FILED.

1.paragraphs in declaration not correctly
furnished in the petition.2.Authorization to




swear affidavit on behalf of the another
petitioner not furnished.

6-RECEIPT SHOWING SERV.COPY TO

RABI NARAYAN 2024-08-
181 |D-WP(C)/32858/2024 BEHERA 0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
182 CRLMP/23086/2024 BISWAJIT NAYAK 02
1. Age of the petitioner not tally with affidavit.
6-RECEIPT SHOWING SERV.COPY TO
SHARMISTHA 2024-08-
183 |D-WP(C)/32855/2024 SAMAL 0 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
184 CONTC/32790/2004 ADV. 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
185 |D-WP(C)/33217/2024 gfél\(/)[? KRISHNA (2)(2)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- SANJAY KUMAR  12024-08- AG/CG/IT/CT/ETC.NOT FILED.
186 ABLAPL/23195/2024 BAL 00 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
BYOMAKESH 2024-08- NUMBER NOT INDICATED WHEREVER
187 |D-WP(C)32756/2024 1 1pATHY 02 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
Page no 12 and 13 are not complete seen .
PREMANANDA 2024-08- |.Receipt Showing Serv.copy To School and
188 |D-WP(C)/32983/2024 MOHANTY 02 Mass Education not Filed.
o o Komar oneos. CRECEIT SHOWING SERVCOPYT0
CRLMA/22926/2024 [SARANGI 02 : )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
190 1I3)L APL/22858/2024 %f;g KUMAR 3(2)24'08' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
191 |D-WP(C)/32927/2024 IS)AABS/[EER KUMAR (2)(2)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- RAMESH 2024-08-
192 WPCRL/22768/2024 | AGARWAL 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08-
193 | D-WP(C)/32950/2024 MOHAPATRA 02 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
194 BLAPL/23147/2024 UMAKANTA BARIK 02 AG/CG/IT/CT/ETC.NOT FILED.
o D prasavTA oo CRECHITSHONING SERVCORY 10
ABLAPL/23084/2024 KUMAR ROUTRAY |02 : :
o v e, & RECEIT SHOVING SERVCORY o
CRLMC/23098/2024 [MISHRA 02 ' :
" st unAR oz, € RECEIT SHOWING SERVCORY o
ABLAPL/22827/2024 PRATAP 02 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SATYAIJIT 2024-08-
198 19-UNDERTAKING FOR NON FILING OF
CRLMP/22977/2024 [MOHAPATRA 02 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
BHARAT BHUSAN |2024-08-
199 |D-CRLA/22928/2024 ROUTRAY 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 9-PROVISION OF LAW NOT FURNISHED
200 gL APL/22760/2024 |RAKESHBEHERA o) ON TOP OF CAUSE TITLE.
Page no. 10 not complete.
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA 2024-08-
201 |D-WP(C)/32981/2024 MOHANTY 02 AG/CG/IT/CT/ETC.NOT FILED.
o D TUSHAR KANTL  a02¢0s 287 N ST 0 6 and 21 re o e
OTAPL/32808/2024 |SATAPATHY,SR.S.C |02 ertaking lor translated copy ot ortya
annexures not furnished.
6-RECEIPT SHOWING SERV.COPY TO
SHARMISTHA 2024-08-
203 |D-WP(C)/32852/2024 SAMAL 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
204 BLAPL/22993/2024 ADITITHOTA 02
page no. 10 marked twice.
6-RECEIPT SHOWING SERV.COPY TO
205 D- SUSHANTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23034/2024 | KUMAR JOSHI 02 )
1. Annexure-1 and 2 not page marked in
Index.2. Page no.9 not available on record.
6-RECEIPT SHOWING SERV.COPY TO
206 D- HAREKRUSHNA  |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/32485/2024 |DASH 02
Page no 11 marked as annx 1 insded of annx 2
o 0 praTaP AR 202an CRECHITSHOWING SERVCOPY 10
ABLAPL/23179/2024 NAYAK 02 : :




6-RECEIPT SHOWING SERV.COPY TO

D- BIDESHI KUMAR |2024-08-
208 CRLMC/23088/2024 |GHADEI 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
209 |D-WP(C)/32648/2024 CHANDRA SAHU 102 AG/CG/IT/CT/ETC.NOT FILED.
20 BHABANI SANKAR|2024-08- (Gl cr T ONOT FILED. |
ABLAPL/23014/2024 MISHRA 02 : :
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
211 |D-WA/32481/2024  |ADV. 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o D CALINDAKUNAR 02405 15 PXDERTAKING FOR NON LG
BLAPL/23017/2024 ROUT 02
.Petition not correctly addressed to Honorable
Court
6-RECEIPT SHOWING SERV.COPY TO
UMESH CHANDRA (2024-08-
213 | D-WP(C)/32607/2024 BEHURA 02 AG/CG/IT/CT/ETC.NOT FILED.
GYANA RANJAN  |2024-08- |1.OHC AWF. Rs 50/- not paid 2.The Appellant
214 ID-WA/32428/2024  [qprpyy 02 was not party in WP(c) (OAC)N0.3710 of 2017
s D SaTvANARAVAN. ancas. ERECEITT SHOVING SERYCOrY To
BLAPL/22997/2024 MISHRA 4 02 : :
BIPLAB 2024-08-
216 |D-WA/32672/2024 MOHANTYA.GA |02 Grounds not properly numbered.
6-RECEIPT SHOWING SERV.COPY TO
ARUPANANDA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
217  |D-WP(C)/32849/2024 GOSWAMY 02
1.Page No. 38 and 39 are not Legible.
6-RECEIPT SHOWING SERV.COPY TO
RABI NARAYAN 2024-08-
218 | D-WP(C)/32636/2024 MOHANTY 02 AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
)10 D- KALPATARU 2024-08- ;F%{LIEAII)J/APPELLATE COURT ORDER NOT
CMAPL/33054/2024 [MISHRA 02
Cause Title Not correctly addressed
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
220 ABLAPL/23043/2024 PRADIPTA BEURA 02 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
71 D- SUSANTA KUMAR |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23038/2024 DASH 02
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO
222 |D-WP(C)/32656/2024 Eﬁgﬁf* KUMAR (2)824'08' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

223 |D-CRLA/22885/2024 |- ASHAT RUMAR 2024-05-
Provisional of Law NOT CORRECTLY
FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
JAGABANDHU 2024-08- |11-NEAT,LEGIBLE ATTESTED
224 ID-WP(C)/32825/2024 SAHU 02 ANNEXURES NOT FILED.
Annex.1 not attested true copy.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
225 |D-WP(C)/32635/2024 ANIRUDHA DAS ~ |2)°% 0% [TRANSLATED COPY NOT FILED
Enrolment Number Not Indicated Wherever
Signature Of Such Advocate Appearing In The
Petition
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
226 |cRLMC/23020/2024 [ABHISHEKDASH 45
1. Occupation not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
227 |D-WP(C)/32595/2024 [SBINDRANATH - 2024-05-
1.Address of O.P.No.8 not furnished. 2.Page of
writ petition is not correctly numbered
6-RECEIPT SHOWING SERV.COPY TO
228 |D-WP(C)/33003/2024 KUNAL KUMAR  12024-03- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 02
o ABINDRANATIT 2405 SRECETTSHOUING SERVCOPYTO
BLAPL/22944/2024 |PRUSTY 02 : :
o I RANAN 205 ST SHOING SERVCOPYTO
WPCRL/22907/2024 [MISHRA 02 : )
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
. D- TAPAS KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/22959/2024 |ACHARYA 02 1. Age of the petitioner incorrectly mentioned in
the V. nama. 2. Authentication fee Rs. 6.05/- to
be paid. 3. page nos 67 to 71 not legible.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA KUMAR|2024-08-
232 |D-WP(C)/32759/2024 MOHAPATRA 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- MRITUNJAY 2024-08-
233 ABLAPL/23121/2024 BANERJEE 02 20-VERNACULAR CERTIFICATE NOT

FURNISHED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

234 Ic)l-{LMP 193027/2004 ﬁ%%ﬁggﬁf 3(2)24'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ANIL KUMAR 2024-08- |[7-VAKALATNAMA NOT PROPERLY

233 D-WP(C)/32911/2024 BEHERA 02 STAMPED,EXECUTED,ACCEPTED.
hologram of RS 50 not filed in v nama
6-RECEIPT SHOWING SERV.COPY TO

UMESH CHANDRA |2024-08-

236 |D-WP(C)/32609/2024 BEHURA 02 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIDYADHAR 2024-08-

237 |D-WP(C)/32658/2024 MANSING 02 AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT

238 D- NITYANANDA 2024-08- |[FILED

CRLREV/22912/2024 BEHURIA 02
C copy of order dt.19.07.2022 under annex-3
not filed 2.Code Wrongly indicated
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

D- BYOMOKESH 2024-08-

239 BLAPL/22753/2024 ISAHOO 02 STAMPED,EXECUTED,ACCEPTED.
Name of filling advocate not furnished in 2nd
V.nama.
6-RECEIPT SHOWING SERV.COPY TO

SHARMISTHA 2024-08-

240 |D-WP(C)/32843/2024 SAMAL 02 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

241 D- AJAYA KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22969/2024 |ROUT 02
1. Occupation not furnished in both affidavit
and also paragraphs of the stay not correct in
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

242 IB)'L APL/23036/2004 I\%&IEAKAR 3324'08' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

243 D- PRAFULLA KUMAR|2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23173/2024 BISWAL 02
1.Page nos.10, 11 not legible.
244  |D-WP(C)/32633/2024 BIRANCHI 2024-08- |[1-COURT FEE IS DEFICIENT.
NARAYAN 02

MAHAPATRA




C.Fees of Rs 12/ payble, Rs 6/ paid ,D.C.F of
Rs 6/ to be paid

4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- SANTOSH KUMAR (2024-08-
245 ABLAPL/23053/2024 ROUT 02 AG/CG/IT/CT/ETC.NOT FILED.
1. Occupation of the deponent on affidavit not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08-
246 |\ D-WP(C)/32948/2024 MOHAPATRA 00 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
247 BLAPL/23144/2024 SUBHASISH DAS 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
248 | D-WP(C)/32884/2024 CHANDRA SAHU 102 AG/CG/IT/CT/ETC.NOT FILED.
249 [P SURYAKANTA 2024-08- g:g/EcCGF?g/TCSTI/{ST\ZIESTSEII%gOPY o
BLAPL/23162/2024 |DWIBEDI 02 : :
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
250 | D-WP(C)/32651/2024 CHANDRA SAHU 102 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SOUMYA RANJAN |2024-08- [11-NEAT,LEGIBLE ATTESTED
251 ID-WP(C)/32639/2024 |\ o ANTY 02 ANNEXURES NOT FILED.
NEAT COPY OF PAGE 63 TO BE FILED
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
252  |D-WP(C)/32812/2024 gg{}g& BHUSAN (2)(2)24_08_ 1.Annex.6 is not a neat copy.2. In Declaration
name of Laxmidhar not properly indicated.3.In
Declaration Harekrushna Sahu is not a party to
the writ petition
BLAPL/23059/2024 |SAHOO 02 : ’
6-RECEIPT SHOWING SERV.COPY TO
GOUTAM KUMAR |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
254 | D-WP(C)/32980/2024 ROUTRAY 02
Page 74 not neat.
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA KUMAR (2024-08-
255 |D-WP(C)/32968/2024 NAYAK (2) 00 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRAVASH 2024-08-|14-NOT PROPERLY INDEXED.
256 |D-WP(C)/32938/2024 CHANDRA JENA 102

1.Synopsis and list of date and events are not
furnished in the index.




6-RECEIPT SHOWING SERV.COPY TO

D- BIJAY KUMAR 2024-08-
257 BLAPL/23042/2024 | BEHERA 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTA  |2024-08-
258 |D-WP(C)/32757/2024 NAYAK 02 AG/CG/IT/CT/ETC.NOT FILED.
o suRaNTa . S ECETTSIONNG SERVCOY 10
BLAPL/23161/2024 |[DWIBEDI 02 ' :
o pravkoan . RECEITTSIONNG SERVCONVTO
BLAPL/23077/2024 |[NAYAK 02 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
D. 2024.08. |9-PROVISION OF LAW NOT FURNISHED

261 BLAPL/22998/2024 DEVASHIS PANDA 02 ON TOP OF CAUSE TITLE.

1. provision of law not correct. 2.Age of the
petitioner in rejection order not tally with cause
title. 3. D.C.FEE Rs.10/- to be paid and date not
reflect in v.nama.

262 |- RAJIBLOCHAN 202408 (000 oo o b D,

BLAPL/22789/2024 |PATTNAIK 02 ' )
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

263 CONTC/32844/2004 ADV. 02 AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
14-NOT PROPERLY INDEXED.

264 I"I?I-{P C)/32840/2004 Iﬁigglé KUMAR (2)324'08' 1. Synopsis and Date Chart not indexed and

© Book-marked. 2. Opposite Party No.2 in the
Court below not made a party in the petition and
the L.A.
265 |D: DIBVAIVOTI  2004-08- 6,y 1 CTETCNOT FILED, |
ABLAPL/23058/2024 |SAHOO 02 ' :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- AMIT PRASAD 2024-08-
266 20-VERNACULAR CERTIFICATE NOT
ABLAPL/23140/2024 BOSE 02 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

267 IC)I-{LMP 73031/2024 ﬁ%%ﬁgg%ﬁli 3324_08_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

268 |D-WP(C)/32739/2024 ?I:ZA"II“\S? Y KUMAR (2)324_08_ AG/CG/IT/CT/ETC.NOT FILED.




DILLIP KUMAR 2024-08- |.Receipt Showing Serv.copy To School and
269 ID-WP(C)/33008/2024 MOHAPATRA 02 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
270  |D-WP(C)/32990/2024 ﬁ%ﬁfpli%l\{/[: R (2)324_08_ NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
- D- BHARAT BHUSAN  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23068/2024 ROUTRAY 02 1.Page no. 9 has repeated twice.2.D.c.fee of
Rs.2/- to be paid in V.nama.
6-RECEIPT SHOWING SERV.COPY TO
272 |D-WP(C)/32645/2024 [Sarita Panda 202408 AGICGT/CT/ETC.NOT FILED.
Page 26 and 27 not neat and legible
6-RECEIPT SHOWING SERV.COPY TO
s |D- o »024-08. [AG/CG/T/CT/ETC.NOT FILED.
BLAPL/23067/2024 [MOHANTA 02 1 .. . .
.provision of law in correctly furnished on the
top of the cause title.
6-RECEIPT SHOWING SERV.COPY TO
274 |D-WP(C)/32661/2024 SIVA SANKAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CHAINI 02
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
275 |D-WP(C)/32859/2024 IDEBASIS ROUT 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SOUMENDRA 2024-08- |/ AG/CG/IT/CT/ETC.NOT FILED.
276 |D-WP(C)/33184/2024 PATTANAIK 02
synopsis not correct
27 |- MANORANIAN - 2024-08- (5 S i S e B,
ABLAPL/23066/2024 MUDULI 02 ‘ )
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
278 ABLAPL/23130/2024 SWATIREKHA JENA 02
1. Authorization to swear affidavit on behalf of
other petitioner not furnished.2. Page nos.8 , 9
not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-
279  |D-WP(C)/32805/2024 NARAYAN RATH |02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
280 |D-WP(C)/32724/2024 %‘é\%ﬁgfﬁm 3(2)24'08' AG/CG/IT/CT/ETC.NOT FILED.




LAXMIKANTA 2024-08- |1.Petition not correctly addressed to Honorable
281 |D-WP(C)/32796/2024 MOHANTY 02 Court
282 [P SURYAKANTA 2024-08- igfccc}%gcsfl/{&vgggflgﬁ\égow o
BLAPL/23163/2024 |DWIBEDI 02 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SAKTIDHARA 2024-08- |7-VAKALATNAMA NOT PROPERLY
283 |D-WP(C)/32772/2024 MISHRA 02 STAMPED,EXECUTED,ACCEPTED.
Petnr.nos.2 to 4 not executed in v.nama
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
284  |D-WP(C)/32960/2024 CHANDRA SAHU |02 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
DEBAKANTA 2024-08-
285 |D-CMP/33024/2024 MOLANTY 02 FURNISHED/INCORRECTLY MENTIONED
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
286 CONTC/32926/2024 ADV. 00 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
287 CONTC/32771/2024 ADV. 02 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
288 |D-WP(C)/32619/2024 Jyotirmay Gupta 02 AG/CG/IT/CT/ETC.NOT FILED.
DILLIP KUMAR 2024-08- |.Receipt Showing Serv.copy To School and
289 ID-WP(C)/32999/2024 MOHAPATRA 02 Mass Education not Filed.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
290 |D-WP(C)/32917/2024 KARTIK KURMY 0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JITENDRA 2024-08-
291 |D-WP(C)/33032/2024 SAMANTARAY 00 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ARUPANANDA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
292  |D-WP(C)/32851/2024 GOSWAMY 0
Annexure 5 not legible
6-RECEIPT SHOWING SERV.COPY TO
203 D- RASHMI RANJAN  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23149/2024 MISHRA 02 .
1. Annexure-1 not properly page marked in
Index.
294 [P SUSANIA KUMAR 12024-08- igfccc}%gcsfl/{&vgggflgﬁ\égow o
CRLMC/22975/2024 |TRIPATHY 02 : :
b D xciarax e, € RECEIT SHOVING SERVCORY o
CRLMC/23052/2024 MISHRA 02 : :
6-RECEIPT SHOWING SERV.COPY TO
296 |D-WP(C)/32989/2024 &%&%ﬂ@NDA (2)324_08_ AG/CG/IT/CT/ETC.NOT FILED.




1.Vakalatnama properly stamped, Executed and
accepted - Telephone number of advocates not

297 |D-MACA/32571/2024 3 SSHAYA RUMAR 2405, oiched 2. Put up for S.R. after filing of
C.Copy of the impugned Judgement dated
27.09.2023
6-RECEIPT SHOWING SERV.COPY TO
TRILOCHAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
298 |D-WP(C)/33232/2024 NANDA 0
Annexure 3 not indicated in index
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
299 BLAPL/23064/2024 SUJATA SAHOO 02 AG/CG/IT/CT/ETC.NOT FILED.
1. Name of Father of the deponent on affidavit
not furnished.
6-RECEIPT SHOWING SERV.COPY TO
SAUBHAGYA 2024-08-
300 |D-WP(C)/32952/2024 KUMAR SAMAL 0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
301 D- JYOTIRMAYA 2024-08- |11-NEAT,LEGIBLE ATTESTED
BLAPL/22994/2024 |SAHOO 02 ANNEXURES NOT FILED.
side of the page no.10 not neatly legible.
o b s KON 202 HEEOUION OF LA NOTFURNISHED
CMAPL/32928/2024 RAY 02 :
6-RECEIPT SHOWING SERV.COPY TO
UMESH CHANDRA |2024-08-
303 |D-WP(C)/32610/2024 BEHURA 00 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KUNAL KUMAR  |2024-08-
304 D-WP(C)/32996/2024 SWAIN 02 Enrolment Number Not Indicated Wherever
Signature Of Such Advocate Appearing In The
Petition
6-RECEIPT SHOWING SERV.COPY TO
305 |D-WP(C)/33006/2024 KUNAL KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 02
SANGRAM 2024-08- |Code Incorrectly indicated (Does not tally with
306 |D-WA/32641/2024 JENA,A.G.A 02 the original case)
6-RECEIPT SHOWING SERV.COPY TO
07 D- MANOJ KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAFPL/23050/2024 ' [PANDA 02 1.Affidavit is not proper since writ petition has
been mentioned in place of BLAPL petition.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
308 ABLAPL/23044/2024 PRADIPTA BEURA 02 AG/CG/IT/CT/ETC.NOT FILED.
309 |D-WP(C)/32798/2024 | LAXMIKANTA 2024-08- |11-NEAT,LEGIBLE ATTESTED
MOHANTY 02 ANNEXURES NOT FILED.




Annex. 8 not a neat copy.

6-RECEIPT SHOWING SERV.COPY TO

D- JYOTIRMAYA 2024-08-
310 ABLAPL/23033/2024 ISAHOO 02 AG/CG/IT/CT/ETC.NOT FILED.
31 |2 SARADAPRASAD 200408~ (1 ot onon NP E e

CRLMA/22936/2024 DASH 02 : :

2024-08- 6-RECEIPT SHOWING SERV.COPY TO
312 |D-WP(C)/32743/2024 |SAILABALA JENA 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIREN SANKAR 2024-08-
313  |D-WP(C)/32685/2024 TRIPATHY 02 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- |, .
314 |D-ARBA/31885/2024 |AJIT PATNAIK 02 Period of Delay 4 days
s D PRAVASH 202408 L CGIT/CTETCNOT FILED,

BLAPL/23015/2024 |CHANDRAJENA |02 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SAMVIT 2024-08-

316 9-PROVISION OF LAW NOT FURNISHED

BLAPL/23049/2024 MOHANTY 02 ON TOP OF CAUSE TITLE.

57 D SANGRAM 202408 [0 T T CNOT FILED.

BLAPL/23156/2024 | KESHARI ROUT 02 : :
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
14-NOT PROPERLY INDEXED.

318 |D-WP(C)/32788/2024 DL OAS CHANDRA 2124-08-
Neat copy of anx.3 be filed.(ii)Pg. 14 not filed.
3..Petition not correctly addressed to Honorable
Court
8-CAUSE TITLE NOT IN ORDER.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

319 D- ADV 2024-08-

CONTC/32766/2024 ' 02 1.The names of the contemnors/Opps. not
furnished 2.7. Code Wrongly indicated 3.Letter
dt. mentioned under annex-10 in index seems
wrong, 4-page n0s.59 , 60 not neat
6-RECEIPT SHOWING SERV.COPY TO

20 D- SAPAN KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23199/2024 [LENKA 02 1.Provision of law not correctly furnished on
the top of the cause title.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

321 BLAPL/23070/2024 BISWAIJIT NAYAK 02 AG/CG/IT/CT/ETC.NOT FILED.
32 2 ALOK KUMAR  12024-08- (05 Lo O e e,

ABLAPL/23026/2024 MOHAPATRA 02 : :




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

323 D- ADV 2024-08- |8-CAUSE TITLE NOT IN ORDER.
CONTC/32775/2024 ’ 02
The name of contemnor/O.P. NO-2 not
furnished in cause title
6-RECEIPT SHOWING SERV.COPY TO
304 D- PANCHANAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23030/2024 |PANIGRAHI 02
Synopsis filed twice.Date chart not filed..
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
325 |D-WP(C)/32652/2024 CHANDRA SAHU 102 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
326 CRLMC/23047/2024 ASHOK DAS 02 AG/CG/IT/CT/ETC.NOT FILED.
1.Petition not correctly addressed to Honorable
UMESH CHANDRA |2024-08- |Court 2.Annexures are not correctly page
327 |D-WP(C)/32606/2024 BEHURA 02 marked. 3.Copy not served on S.C(C.T.) and
G.S.T
2024-08- )
328 |D-WP(C)/32689/2024  AMITAV TRIPATHY 02 Copy not served on S.C(.Excise and GST
520 D DIBYAIVOTL 202408 {0 i T ONOT FILED.
BLAPL/23081/2024 |SAHOO 02 : :
o b amn s e, ERECEIT SHOVING SERVCORY o
TRPCRL/23102/2024 MOHANTY 02 : :
- saroeswar acas. ERECEIT SHOVING SERVCORY o
CRLMC/22761/2024 |SAHOO 02 : :
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
332 |D-WP(C)/32676/2024 |PRINCE PATNAIK 0
1.Annexure-9 is not correctly page
marked.2.Legible copy of page-74 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-08-
333  |D-WP(C)/32975/2024 CHANDRA DAS 0 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
334 |D-WA/32503/2024 |S.ROUTRAY 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D PRABHU 2024-08
335 Cl_{LMC 123002/2024 PRASANNA 0 “777|1.Annexure number not correctly mentioned in
BEHERA prayer of the petition. 2.page not marked in L. A.
petition. 3. at page no. 1 properly case title not
furnished.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
336 CRLMA/21474/2024 ADV 00 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DURGESH 2024-08- |11-NEAT,LEGIBLE ATTESTED
337 |D-WP(C)32804/2024 |G AR AYAN RATH (02 ANNEXURES NOT FILED.
Anx.6 is not legible
6-RECEIPT SHOWING SERV.COPY TO
338 |D-WP(C)/32932/2024 JAGABANDHU 2024-08- |\ G/CG/IT/CT/ETC.NOT FILED.
SAHU 02
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
339 |D- PARTHA SARATHI 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/23094/2024 DAS 02 AG/CG/IT/CT/ETC.NOT FILED.
AS per index page no.5 not available.
PRASANTA 2024.0. [6-RECEIPT SHOWING SERV.COPY TO
340  |D-WP(C)/32921/2024 KUMAR P AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
341 P CHANDAN 202408 L T CTETCNOT FILED,
CRLMC/23012/2024 |[SAMANTARAY 02 ' :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

342 E'L APL/22946/2004 E/I(I)SP}IIN@TH (2)(2)24'08' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

343 |D-WP(C)/32881/2024 PREMRAJ GOUDA | 20> 408 AGICGIT/CT/ETC.NOT FILED.

As per index,the annexure -2 is not proper
6-RECEIPT SHOWING SERV.COPY TO
SHARMISTHA 2024-08-

344 | D-WP(C)/32839/2024 [0 \ it 0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2004.08. |7- VAKALATNAMA NOT PROPERLY
345 |D-WA/31194/2024  |ADV. P STAMPED,EXECUTED,ACCEPTED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
s BHABANI SANKAR 2024-08- (0 i o ETCNGT FILED. |
ABLAPL/23062/2024 [TRIPATHY (1) 02 - :

wr D LAXMINARAYAN |2024-08- (0 it ETCNOT FILED. |
ABLAPL/23065/2024 [RAYATSINGH 02 ' :

348 |D- BIJAYA KUMAR  2024-08- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/22970/2024 |[PARIDA (2) 02 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.




1 .As per rejection order pending in JMFC. -IV
not tally with synopsis and cause title.. 2. page
no.18 not neatly legible.

6-RECEIPT SHOWING SERV.COPY TO

SABYASACHI 2024-08-

349 |D-WP(C)/32647/2024 MISHRA 02 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SHARMISTHA 2024-08-

350 |D-WP(C)/32846/2024 SAMAL 02 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

351 CONTC/32904/2024 ADV. 0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08-

352 |D-WP(C)/32668/2024 JYOTIRANJAN KAR 02 The name of the counsel in capital letter and
enrollment number in last page of writ petition
not furnished
6-RECEIPT SHOWING SERV.COPY TO

SUBHADUTTA 2024-08-
353 |D-WA/32486/2024 ROUTRAY 02 AG/CG/IT/CT/ETC.NOT FILED.
- b ommas  omror. SRECEITSHONING SERCON T0
BLAPL/22992/2024 |SAHOO 02 : :
- b SARADAFRASAD. przos SRECEITSHOWING SERVCORY T0
BLAPL/23011/2024 |DASH 02 : :
. SARADAFRASAD. s, SRECEIFTSHOWING SERVCORY 10
BLAPL/23010/2024 |DASH 02 ' :
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

357 |D-WP(C)/33034/2024 |SK. ZAFARULLA 0 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

358 CONTC/32669/2024 ADV, 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.

DILIP KUMAR 2024-08- |11-NEAT,LEGIBLE ATTESTED

359 [D-WR(C)/32783/2024 |p AT 02 ANNEXURES NOT FILED.

Age of petnr.differs from the age of deponent.

(i1)Neat copy of anx.18 be filed.

6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.

360 |D-WP(C)/32567/2024 NIRANJAN PANDA 02 20-VERNACULAR CERTIFICATE NOT
FURNISHED.

361 |D-WP(C)/32671/2024 [SHAKTI DATTA 2024-08- |6-RECEIPT SHOWING SERV.COPY TO

TRIPATHY 02 AG/CG/IT/CT/ETC.NOT FILED.




A.fee of Rs.2.25p not paid on c.copy of order
under Annexure-6

DEBASISH 2024-08- |1.Period of Delay 11 days. 2.Court Fee Rs.

362 D-MACA/32591/2024 PATNAIK 02 5,000/- payable. Not paid
6-RECEIPT SHOWING SERV.COPY TO

363 D- SUBHRANSU 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23093/2024 [ BHUSAN SARANGTI |02
certified copy of annex-1 (F.I.LR.) not filed.
6-RECEIPT SHOWING SERV.COPY TO
D- SANIJIB 2024-08-

364 | CONTC/32727/2024 [KHANDYATRAY |02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

365 D- SUSANTA KUMAR (2024-08- |[AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23045/2024 |SAHU 02
1. Page no. 9 not filed
HRUDANANDA 2024-08- |Petitioner not executed Vakalatanama instead

366 ID-WP(C)/32657/2024 MOHAPATRA 02 Mother has executed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08-

367 |D-WP(C)/32957/2024 SANJIB MOHANTY 02 1.Legible copy of page-16 to be filed. 2.In body
of affidavit contempt petition has been
mentioned instead of writ petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

368 E'L APL/23151/2024 gggiizlfUMAR (2)(2)24'08' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

BIREN SANKAR 2024-08-

369 | D-WP(C)/32684/2024 TRIPATHY 00 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

70 D- PRASANT KUMAR. |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23203/2024 BARIK 02 1.provision of law not correctly furnished on the
top of the cause title.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

371 |D-WP(C)/32637/2024 PRATIK DASH 0 AG/CG/IT/CT/ETC.NOT FILED.

32 |- JAYANTA KUMAR ~ 2024-08- 5 S0 et S h LD,

ABLAPL/23167/2024 MAJHI 02 . )
o D chEERA RN rnror. SRECEIFTSHOWING SERVCO 10
BLAPL/22945/2024 |SATAPATHY 02 . )
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
v ormcoar omeos. SKECEISHOWING SERvCOPY 10
BLAPL/23048/2024 |SAHOO 02 : )

Occupation of the deponent on affidavit not
furnished.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
375 BLAPL/23146/2024 SUBHASISH DAS 02 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
376 D- CHEERA RANJAN |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22967/2024 |SATAPATHY 02 14-NOT PROPERLY INDEXED.
377 |D-WP(C)/32225/2024 gil;’HKUMAR (2)(2)24_08_ Receipt Showing Serv.copy To CT not Filed.
6-RECEIPT SHOWING SERV.COPY TO
PABITRA MOHAN |2024-08-
378 |D-WP(C)/32982/2024 PALATASINGH 02 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO
379 CMAPL/33033/2024 ADV. 0 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
380 CONTC/32777/2024 ADV. 0 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
381 CONTC/32675/2004 TRILOCHAN DASH 02 AG/CG/IT/CT/ETC.NOT FILED.
23-NOMENCLATURE NOT CORRECTLY
D- 2024-08- [FURNISHED .
382 BLAPL/22927/2024 USHARANI PATI 02
This may be registered as CRLA
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
383 ABLAPL/22840/2024 BIJAY JENA 00 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
384 |D-WP(C)/32809/2024 %IIEAS CHANDRA 3(2)24'08' ANNEXURES NOT FILED.
1.Some lines in Annex. 2 not legible .2.Annex.
3 is not neat copy
o D arenors e, ERECEI SIOING SERVCORY o
BLAPL/23096/2024 |SAMANTARAY 02 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIPIN KUMAR 2024-08-
386 |D-WP(C)/32831/2024 NAYAK 0

Page 14,15,and 16 are wrongly page marked in
synopsis and list of dates and events.
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